Annexure 7

Name of Corporate Debtor:

M/s. Krrish Realtech Private Limited

Date of Commencement of CIRP:

10-Aug-26

List of Creditors as on:

24-Sep-26

List of Operational Creditors (Government dues)

(Amount in X)

Sl. No. Details of Claimant Details of claim received Details of claim admitted Amount | Amount | Amount of claim |Amount of| Remarks, if any
Department Government |Date of receipt| Amount claimed | Amount of | Nature of | Whether % of voting of of any | under verification | claim not
claim claim related | share in CoC, if |contingen| mutual admitted
admitted party? applicable tclaim [dues, that
1|Income Tax Officer, TDS Government of 20/08/2026 30,315,196.50 789,046|Pending No NA - - 29,526,150.50 - The claims are
Ward 75(2), Delhi India demands under verification
for want of
documents /
2|DCIT, Central Circle-27, Government of|  21/08/2026 3,671,837,133 -|outstanding |No NA - - 3,671,837,133.00 —_ | information from
Delhi India demand the claimants.
Total 3,702,152,329.50 789,046 - - - 3,701,363,283.50 - -




